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SHRI G VL. NARASIMHA RAO: Sir, T would like to ask this from the hon.
Minister. There are crops like palm o1l which can actually give a substantially large yield
compared to other crops. Does the Ministry propose to enhance or give incentives for
increasing domestic production of palm oil so that we can reduce import of palm oil

from Malaysia and elsewhere in the world, and give benefits to the farmers?
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MR. DEPUTY CHAIRMAN: Question No. 197.
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Waiving off loan of farmers

T¥197. SHRI PRABHAT JTHA: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(a) whether it is a fact that waiving off the entire loan of the farmers was

announced by the present Governments of Madhya Pradesh, Rajasthan and Punjab;
(b) if so, the details thereof,

(¢) whether the entire loan of farmers has been waived off as per the declaration

by the said three States; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI KATLASH CHOUDHARY): (a) to (d) A Statement is laid on the Table
of the House.

Statement
(a) Nosir.

(by to (d) The brief of loan waiver schemes announced by the present State
Governments of Madhya Pradesh, Rajasthan and Punjab and the status of the

implementation are as under:

TOriginal notice of the question was received in Hindi.



States Name & Year of debt Brief of the scheme Total amount Amount No. of
waver scheme to be waived waived off  farmers
off. as a relief  benefited
{Rs. in crore) (Rs. in crore) (in lakh)
Madhya Mukhyamantri Fasal Rin All the farmers who have taken short-term crop loan 36,500.00 7.154.00 20.23
Pradesh Mafi Yojana Year- 2018-19  from any scheduled commercial banks, cooperative banks
including Primary Agriculture Credit Societies (PACS) and
Regional Rural Banks (RRBs) and the loan was outstanding
as on 31.03.2018 are eligible for the scheme. Maximum
amount for waiver is upto Rs. 2.00 lakh.
Rajasthan (i) Rajasthan Krashak Rin All the farmers who have taken short-term crop loan from — 7361.76 19.895
Mafi Yojana-2019 (For cooperative banks (including PACS) and Primary Land
short-term crop loan) Development Banks and the loan was outstanding as on
30.11.2018, are covered under this scheme.
(ii) Rajasthan Krashak Rin Only the Marginal and Small farmers who have taken 18,000.00 229.74 0.198
Mafi Yojana-2019 (for medium and long term agri-loan from cooperative banks
medium and long term (including PACS) and the loan was outstanding as on
agri-loan) 30.11.2018, are covered under this scheme. In the first
phase, farmers with overdue loan amount, less than
Rs. 2,00,000/- as on 30.11.2018, have been coverad.
Punjab Crop Loan Waiver Scheme Only the Marginal and Small farmers are eligible for the 10.000.00 4.501.04 5.55

Year-2017-18

scheme upto Rs. 2.00 lakh Loans, taken from scheduled
commercial banks, cooperative credit institutions {including
urban cooperative banks) and regional rural banks, and
outstanding as on 31.03.2017 is covered under the scheme.
The interest outstanding from 01.04.2017 till date of

notification is also cligible for benefit under the scheme.
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SHRI TIRUCHI SI'VA: Mr. Deputy Chairman, Sk, India is an agricultural country;
the largest employment-provider and also contributes significantly to the GDP But,
owing to the monsoon failure and natural disasters, the farmers are undergoing a very
big stress and considering that, some States like Rajasthan, Madhya Pradesh and

Punjab have waived their loans. Sir, other than the schemes which the Union....
MR. DEPUTY CHAIRMAN: Please ask the question.

SHRI TIRUCHI SIVA: Yes, Sir, | am coming to the question. Sir, other than the

schemes which the Union Govermnment is extending to the farmers, there are thousands
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[Shri Tiruchi Siva]
of farmers who have committed suicides because of farm loans. So, waiving off farm

loan would give relief to those poor farmers.
MR. DEPUTY CHAIRMAN: Mr. Siva, please put vour question.

SHRI TIRUCHI SI'VA: So, I would request the Union Government whether it would
consider on the same lines as that of the UPA Government that 1t would waive the
farmers' loans across the country to relieve them of their woes and plight. Thank vou

very much.
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MR. DEPUTY CHARMAN: Now, Question No. 198,
Decline in net returns to farmers

*198. SHRI K. K. RAGESH: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

() whether the net returns to farmers for crops like paddy, sugarcane, maize and

cotton have actually declined in the past three years; and

(b) if so, the details of decline in respect of these crops in the last five years,

year-wise and crop-wise?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) and (b) A Statement is laid on the
Table of the House.

Statement

(a) and (b) The Government announces Minimum Support Prices (MSPs) for 22
mandated agricultural crops including paddy, maize, cotton and fair and remunerative
price (FRP) for sugarcane on the basis of recommendations of Commission for Agricultural
Cost and Prices {(CACP). The MSP provides adequate margin over all India weighted
average cost of production. The Union Budget 2018-19 had announced a pre-determined
principle to fire the MSP at 1.5 times of the cost of production. Accordingly, Government
had increased the MSP of all mandated crops of 2018-192 including paddy, maize and
cotton with a return of atleast 50 per cent over all India weighted average cost of
production. Increase in MSP for kharif and rabi crops of 2019-20 is also in line with the
principle of providing at least 50 per cent return over all India weighted average cost
of production. FRP of sugarcane has been [ixed by providing reasonable margins for
the growers of sugarcane on account of risk and profits. The details regarding return
over cost of production for last five years for above mentioned crops (as per marketing

season) are given below:



